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1. General Information

¢ Introduction

eFiling system is a complete end to end solution developed for online filing of plaints,
written statements, replies and various applications related to cases. Both Civil and
Criminal cases can be filed before any High Court or District Court of the country. It is
designed in Bilingual (English and local language) to reach wider group covering
advocates/litigants.

eFiling system provides several benefits;
e Save time, money, travel of advocates and clients
e Obviate the need to physically visit the court
e Reduce the need of meetings between clients and advocates
e Automatic digitization of case records
e Positive impact on environment by reducing paper footprint

e Audience
The document is intended for Advocates and Litigants who need to frequently file cases
and upload documents.

e Purpose of the document
The purpose of the document is to familiarize the advocates and litigants with online
procedures for filing the cases and uploading the documents.

e Objectives of the document
The main objectives of the document are to enable the user to:

e Register with eFiling system
e File New Cases
e Complete Vakalat procedure
e Upload Pleadings for cases
e E-sign pleading for authentication
e Record Oath for pleadings
e |Afiling
e Online payments
e Add or revoke partners
e Manage exclusive portfolio
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Quick Reference

Sr Task Ref. Procedure in Short
No. Section
Registration 2.2 Login screen = New User link
Update Profile 3.1, Profile Menu—>Update Profile
3.2/3.3
3 Change Password 3.1 Profile Menu—=>Update Profile=>
Change Password
4 View my Cases 6.7.2/ Dashboard > My Cases
4.2.6 OR
Portfolio Menu = My Cases
5 Import / Export cases from /to 6.7.3/6.7.4 | Portfolio Menu = Import Cases/
mobile app Export Cases
6 Manage Court Calendar 6.7.6 Portfolio Menu > Planner
7 Search Cases (all) 6.7.1 Portfolio Menu —>Search Cases
8 Add individual case to portfolio 6.7.1 Portfolio Menu = Search Cases—>
(My Cases) (search the case) = Case Number link
- Add Case button
9 Add or Revoke Partners 6.1.1/ Main Menu =My Partners 2> Add
(for advocates) 6.1.3 Partner/Revoke Partner
10 Enter Case Information 6.2.1 Main Menu - Case Filing >New Case
Filing
11 Pay Fees (for cases) 6.5.1 Main Menu > ePayments—>
12 Court Fee Payment 6.6.1 Main Menu-> Applications 2>
Interlocutory application Filing = Pay
Fees
13 Add balance to Court Fee Wallet | 6.5.2 Main Menu >ePayments—>Court Fee
Wallet
14 Upload Case Documents 6.4.2 Main Menu = Pleadings=> - Upload
tab
15 View uploaded documents status | 4.2.1 Dashboard —> Draft Pleadings
16 Submit Pleading to court 4.2.1 Dashboard - Draft Pleading = Submit

Table: Procedure-wise Reference
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For Advocates:

A Bar Council

Data

! S

v Name of Advocate, Place of Practice, OTP Authentication é

v Select State Address, Mobile Number viewed using Mobile Number H

----- Select Advocate |-» v EnterBar i i :
u Registration Number Update Update Missing details reglstired W_'Ith Bar e

£ Dat and Set Password ’D ounci :

1
i (Mobile numb:

- B No (Mobile number

New User : :!

: | changed from what

Reglstratlon : Registration Form | has been registered
........................................................................................................................................................ qeesssnensessennnss’ | ith Bar Council)

1

Advocate Registered
Unique Advocate Code is
generated

[coceo]
Email Authentication !
Finish email
Authentication using OTP Login using any of the
following option
v Mobile Number
v Advocate Bar Regn.
v' Email
v" Unique Code

) &8

ball-

Mobile number was changed from what has
been registered in bar during registration

EEpEEmEll : Online Oath Recording Upload )
: Bar Registration Profile has to be

: Certificate, Photo ID Verified by Bar Council
H O -
Video and Documents H m o
submitted to Bar Council : [ ]

Fig: Advocate Registration Flow

To register with the eFiling system-
e Click on the ‘New User Register here’ link in the log-in screen; a registration form will
be displayed. Select Advocate radio button.

e Select the State in which the advocate is registered with the bar council.
e Enter the following details
o Bar Registration Details — When you enter the Bar Registration number, click
Verify. The system will verify the bar registration number with bar council data
and fetch the contact details. A message will be displayed at the top of the
screen informing whether the verification was successful or not. Verify the
fetched contact details and change, if required.
Note: Even if mobile number is changed or user is not verified, he can still register
with the eFiling system. The user will be verified by the bar council later.
o Practice Place Details
o Contact Details
o Password
e Once all details are filled in, click Generate OTP; message ‘OTP sent to your mobile
number’ will be displayed. Enter the OTP received on your mobile and click Verify
OTP. ‘User registered successfully’ message will appear along with your unique code.
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Login to e-Filing
Select State

Select State b4

@ Advocate O Litigant

Username
Bar Code/Email/Mobile/Unique Code
Password

Enter Password

New User ? Register here
Forgot Password

Bar Registration Details

Registration Form

® Advocate O Litigant

“State | - Select State -- >
* Bar Regn. No. State Code Bar Code Bar Year " Advocate Name | Enter Advocate Name
Gender ~ ® Male O Female Date of Birth Date of Birth E
Ordinary Place of Practicing
@ District Court O High Court * State -- Select State - v
District -- Select District -- v i -- Select i = ]
* Mobile Number (+91) Enter Mobile Number * Email Enter Email
Choose Password
“Password  Enier Paceword * Confirm Password  Ener Confirm Password
OTP Verification
Mobile Number “EnterOTP | cier o7p Verify OTP

<A Submit

Fig: Register New User — Advocate
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For Litigants:

New User :
Registration: :
: generated

. Qo Litigants personal information

° Choose type of Litigant Contact details, Place of Litigation
-+ g Select Litigant [----- -Litigant

- Organizational Litigant La Set Password and authenticate

using Mobile number

N

Litigant Registered
Unique Litigant Code is

Email Authentication

Finish email Login using any of the
Authentication using OTP : following option
@ E v Mobile Number
______________ ) ~ < v' Email
H L : v Unique Code

Litigant wish to
file/appear in person
[ ]
 J
)\
Col Online Oath Recording ( Upload Profile has to be
Address , Photo ID .

Verified by Court

. - |+ ‘
Video and Documents : @
submitted to Court H ]
: k <> J

Fig: Litigant Registration Flow

Follow the procedure given below to register with the eFiling system.

Click on the ‘New User Register here’ link in the log-in screen; a registration form will be
displayed. Select Litigant radio button.

Fill in the following details

= Personal Details — Select state where the case needs to be filed. If the party is an

organization, fill in the organization details.

= Place of Litigation

= Contact Details

= Password
Once all details are filled in, click Generate OTP; message ‘OTP sent to your mobile
number’ will be displayed. Enter the OTP received on your mobile and click Verify OTP.
‘User registered successfully’ message will appear along with your unique code.
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Personal Details

* State

Organisation Details

Gender

Place of Litigation

District

Contact Details

* Mobile Number (+91)

Choose Password

* Password

OTP Verification

Mobile Number

Registration Form

O Advocate @ Litigant

-- Select State -- v
O
@ Male O Female O Other

@ District Court O High Court

-- Select District -- v

Enter Mobile Number

Enter Password

Get OTP

* Litigant Name

Date of Birth

* State

* Email

* Confirm Password

* Enter OTP

Fig: Register New User — Litigant

o

You have successhully

rogistered
Your unique regisiration code is AMH20200000213

You can login using Bar Registraion Number, Mobile Number, ebad 1D or Unique Code:

Fig: User Registration Success Message

o

Enter Litigant Name

Enter Date of Birth

-- Select State -- X ‘

Enter Email

Enter Confirm Password

Enter OTP Verify OTP

2.3  Forgot Password

If your password is lost or forgotten, click on the ‘Forgot Password’ link on the log in

screen.

e Select State and whether Advocate or Litigant
e Enter Mobile No or Email and click Send OTP

e Enter the OTP and click Verify OTP.
e On OTP verification, user will receive one time password on the mobile and

email. Use this password to log-in into the system and then set a new password

from profile page.
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o

FORGOT PASSWORD
State

Maharashtra

® advocate O Litigant

Mobile Number

XUXXXXXXXXX

Enter Email

Enter Email

Fig: Forgot Password

o

is reset and new is sent to your regis mobile number and
eMail.

Fig: System message notifying password sent for logging in
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3. User Profile
Profile page will be displayed when the new users enter the system. Email/Mobile and user
verification is necessary to access the system. Following profile details need to be filled in:
Basic profile — Includes Photo, email, mobile and user verification details; It is similar for
Advocate and litigant.
Profile Forms: (Different for advocates and Litigants)
e Profile details — Includes personal information; Litigant may opt for ‘party-in-person’
through this form.
e Verify email/ mobile — compulsory form; system cannot be accessed without
completing this.
e Update practice locations — Only for Advocates
e Upload documents/ Record Oath — Only for Advocates whose bar council verification
is pending and for party-in-person litigants.
Note: User cannot access any other menu till profile is complete.

3.1 Basic Profile

User can upload/ change photo and change password through this menu. The e-mail and
mobile number appear automatically after verification is successful.

User Verification Icon

For Advocate - If Bar Registration Number and the Mobile number of the advocate is
matched with the bar council data during registration, ‘Verified by Bar Council’ icon
appears in the basic profile. If it is not matched during registration, the bar council will
verify the user after registration and then the icon will change to ‘Verified by Bar Council’.
For litigant- When all the profile details of litigant are verified by the court, ‘verified by
court’ icon appears in the basic profile.

Upload Picture:
e Click Upload Profile Picture to add/change the profile picture. A message
window would pop-up prompting to choose the picture file.
e Choose the file. If you wish to crop the picture, click Crop and Save.
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Upload/Change Profile Picture

Fig: Upload/Change Profile Picture

Change Password

e The user can change password of the login by clicking on Change Password.

Change Password

Fig: Change Password

3.2 Profile Forms for Advocates
3.2.1 Profile Details

e Bar Registration Details appear automatically.

e Enter the Contact Details such as Address, Pin Code, State/ UT, District,
Landline No. with STD code, and Advocate Name and Address in Local
Language.

e  Click Submit

10
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e The message ‘User Profile Changes has been updated Successfully’ is
displayed.

eFiling Services © o o ® ] ° © 7 (S €2

My Partners ~ | CaseFiling ~ | Vakalat ~  Pleadings ~ | ePayments ~  Applications ~ | Portfolio ~

OVINTNEEEE  m update Practice Locations ¥ Verify Mobile/Email O
‘ ‘) Bar Registration Detail

* Bar Registration Number MAH 2039 2000 fiName of Advocate X XHXHX

Full Name Advocate Name
/ ‘ A Gender O Male @ Female O Other Dateof Birth o111 1008

XXXXIIOONK

 npatil@yahoo.coin

Address 501/318, ASHIRWAD BLDG NO 2,NM = State/Ux MAHARASHTRA
XIERKRIHKX JOSHI MARG, BYCULLA, MUMBAI 400
District JALGAON
 Upload Profile Picture
Pin Code Landline No. with STD Code
425001 7888150700
( Verified by Bar Councit)
¢ ) :
PRI gt Aia W

Fig: Profile Details — Advocate

V)

User Profile changes has been updated successfully !

Fig: Profile Changes Updated Successfully

3.2.2 Update Practice Locations
This form allows user to update his practice locations.

o Select Update Practice Locations tab.

e Enter High Court Details by selecting High Court and Bench from drop down
list.

e Enter District Court Details by selecting State and District from the drop
down list.
Note: The state of the Bar Council, with which the advocate is registered,
cannot be removed from the State list.

11
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e Click on Submit button.
e The message ‘User Practice Locations Updated Successfully’ is displayed.

E—— ° o T Y—
My Partners ~ | Case Filing ~ | Vakalat ~ = Pleadings ~ = ePayments ~ ~  Portfolio ~ 2

' 25 Profile Details I Update Practice Locations AV Y208t Q

High Court Calcutta High Court X | High Court of Bombay X

2 VY
/"') (‘ Bench Circuit Bench At Jalpaiguri X | | Appellate Side Bombay %
. e |
X%XXXN*X‘X*X State Karnataka X | Madhya Pradesh X || Maharashtra
npatil@yahoo.co.in
District Aurangabad X
XXXKHRXX

aaD

£ Change Password

+ Verified by Bar Council )

Fig: Update Practice Location

V)

User Practice Locations updated successfully !

Fig: User Practice Locations Updated Successfully

3.2.3 Verify Mobile Number/ Email
This form allows user to verify their mobile number and Email address in the profile.
Note: Initially Verify Mobile/Email tab is highlighted in Red. After verification, the red
highlight gets removed.
e Select Verify Mobile Number/ Email tab.
- If a contact detail is previously verified, ‘Verified’ icon and Edit button appears
in front of it. Edit button allows user to change the provided contact detail.
- If the contact is not verified, ‘Not verified’ icon and fields for OTP verification
appears in front of the contact.
e Verify the contact detail:
o Click on the Get OTP button. ‘OTP sent to [email/mobile no]’ message is
displayed.

12
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Enter the OTP and click Verify OTP.
After successful verification, message will be displayed, ‘OTP Verified
Successfully’.
Click on Submit button.
The message, ‘Data updated successfully’ is displayed and the red highlight
of the tab is removed.
e Edit the verified contact detail (if it needs to be changed):

o Edit the Mobile number or Email by clicking on Edit button.

o Click on Get OTP and then enter the OTP and verify.

o After successful verification, message will be displayed, ‘OTP Verified

successfully’.
e e—— o
@ Verify Mobile Number / Email
' v Mobile Number  YOXXXXX Ve
, Enter OTP woenee [ Verify OTP
< </ | =
email XXX XX XXX ] GetoTP [
XOOOONKKXX el
 npatil@yahoo.co.in
XXXXHHNXKXXX o
F Change Password

Fig: OTP verification for Email address

o

OTP verified successfully

Fig: Email Verification Successful

13
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o

Data updated successfully

Fig: User Changes Successfully updated

ering Senvices

2o Profile Details 1 Update Practice Locations. & Verify Mobile/Email :_
") Verify Mobile Number / Email

Mobile Number  XMMMNX m -

%
/J A(‘ s XXXXKXXXXXX

XHXHIRNKHNX . D

 npatil@yahoo.coin

XXKXXNXXXXX

 Change Password

 Verified by Bar Council )

Fig: Mobile and Email Verified (Red highlight removed)

—— ©_ 9 T Y—
My Partners ~ | Case Filing ~ | Vakalat ~ Pleadings ~ = ePayments ~ ~  Portfolio ~ L/

20 Profile Details I Update Practice Locations  [MEAVSA VRS /8] O

s KKK <D —
Enter OTP  seene. 4

AR
</
XOOMUNXKXX

 npatil@yahoo.co.n

XXXKXKXKXXX

(V Verified by Bar Councit)

email XXKRHXXXX e =
& ad

Fig: Edit Mobile Number

14




eFiling Services 3.0 - User Manual

V)

OTP verified successfully

Fig: Edit Mobile Number Successful

3.2.4 Upload Documents
This form is used to upload and verify user documents. The tab appears only if the

advocate is not verified by bar council during registration process or if litigant opts

to act as party in person.

Select Upload Documents tab.
Select the documents Bar Registration Certificate, Photo ID and Address Proof
by clicking on browse button.
Click on Upload to upload the selected documents. On upload, the document
appears in the verify documents list.
Select suitable verification option.
= |f you want to e-sign, select the eSign button. You will be directed to C-DAC
site for e-signing. User needs to have a virtual ID for completing the e-signing
procedure. Virtual ID can be generated on UID (Aadhaar) site.
= |f the document is already digitally signed, check the Digitally Sign checkbox.
= For OTP based verification-
o Click on OTP and then on Get OTP.
o OTPis sent to the registered mobile number.
o Verify the entered OTP.
o After successful verification of OTP, the process is completed.

15




eFiling Services 3.0 - User Manual

eFiling Services

B Record Oath O

0 Profile Detalls 1 Update Practice Locations & Verity Moblle/Emall 2. Upload Docun

Upload Documents
Bar Reglstration Certificate Choose file Browse
- pree ko ik
Address Proof Choose file Browse

XYZ Kumar

XUXOOKNKNNKNK @
XXOOGNXXXX File should be in pdf,. jpg. jpeg, .png and file should be less than 10 MB

B Upload Profile Picture
Verity Documents.

A Yet to be verified by Bar Council No. ument Name rification Type

Fig: Upload Documents

ing Services

&0 Profile Detalls I Update Practice Locations & Verity Moblle/Emall B Record Oath O

Upload Documents

Bar barRegCertificate pdf Browse
- P Ceeee =

Address Proof addressProof paf Browse
XYZ Kumar

XHODONHHHNXNX @ao
XXXHNNKXX File should be in pdf.. jpg, jpeg, .png and file should be less than 10 MB

B Upload Profile Picture
Verity Documents
P Change Password

A\ Yet to be verified by Bar Council sr. No. Document Name Verification Type -

Fig: Select Document File

16
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XYZ Kumar

PO V00 CH00 0
XXRRXRXXXXX

B Upload Profile Picture

A Yot to be verified by Bar Council

@

Document Uploaded Successfully

Fig: Document Uploaded Successfully

2o Profile Detalls 1 Update Practice Locations & Verity Moblle/Emall ¢ Record Oath

Upload Documents.

Bar Registration Certificate Choose file Browse
Photo ID Choose fiie Browse
Address Proof Choose file Browse

File should be in .pdf.. jpg, jpeg, .png and file should be less than 10 MB

Verity Documents

Sr.No. | Document

ication Type

1 Bar Registration Certficate @ e-sion | 2 oigii sign o
2 oo D T o

Fig: Verify Documents

XYZ Kumar
P2a0,0,9,0,0.¢.0,¢ 9,000
XXXXHKUXXXXX

& Upload Profile Picture.
P Change Password

A Yet to be verified by Bar Council

&0 Profile Detalls I Update Practice Locations & Verity Moblle/Emall &, Upload Documents M Record Oath
Upload Documents

Bar Registration Certificate Choose file Browse
Photo ID Choose file Browse
Address Proof Choose file Browse

aaD

File should be in .pdf.. jpg. jpeg, .png and file should be less than 10 MB

Sr.No. | Document Name Verification Type

1 Bar Registration Certificate _ OTP Authentication o
st | s

2 on (o~ [ oo on o

orp

o

Fig: OTP Authentication
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B

XYZ Kumar
) 9000, 009.5.00.9.90¢
XXUXXXXXXXX

B Upload Profile Picture
P Change Password

A\ Yet to be verified by Bar Council

Photo ID Choose file Browse

Address Proof Choose file Browse

File should be in .pdf.. jpg, jpeg, .png and file should be less than 10 MB

sr. No. Document Name Verification Type

1 Bar Registration Certificate [ OTP Authenticated ) o

2 Photo ID  Digitaily signed o
2 Address Proof o

Propare PDF for,Esign

Fig: Prepare document for eSign

o g i

— Digital India

Ministry of Blectronics and Power To Empower Centre for Development of
S — pocloripenl
pmhire

You are currently using C-DAC eSign Service and have been redirected from

C-DAC's oSign Service

Get Virtual ID

¥ | have read and provide my consent
View Document Information

Fig: Uploaded Document — Aadhar Based Verification for e-signing
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V)

Profile Document Signed Successfully

Fig: Profile Document Signed Successfully

3.2.5 Record Oath
This tab allows the advocate to record their oath with in-system video recording.
Similar to upload documents, this tab also appears if the advocate is not verified by

bar council during registration process or if litigant opts to act as party in person.
e Select Record Oath tab.

e Click on Start Recording. You can now record the oath.

e After oath recording, upload the oath by clicking on Upload to Server button.

&0 Profile Detalls & Verity Moblle/Emall & Upload Documents B¢ Record Oath :,

- Recording status: inactive

XXXXXX
XHRUURUNXKNX
XXXXHKRXXXXX

P Change Password

A Yet to be verified by Court

1, Adv Radha Do swear in the name of God/ do solemnly affirm that the information furnished by me is true to my

knowledge and belief and documents are genuine and authentic documents, | am aware that fumishing faise o incorrect

Fig: Record Oath
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eFiling Services q

Radha

= RGOOSEO0O00NN @omall com

L KXXXOCXKX

B Upioad Profile Picture
P Change Password

A\ Yet to be verified by Court

) e i " 2 Do you want to Uplaod this Oath..? Once upload it can plbamta, * ) marami &
vakalat ~ = Pleadings ~ = ePayments ~ e not be modified or reupload the oath...!

o Profile Detalls & Verity Moblle/E cancel |[_ oKk
Oath Rocordllm

Start nmzmnq

& Download ]| 1 Upload to Server | £ Open in New Tab

|, Adv Radha Do swear in the name of God/ do solemnly affirm that the information furnished by me is true o my

Fig: Oath recording status

File uplcaded successfully....!!

Fig: File uploaded successfully

3.3  Profile Forms for Litigants

3.3.1 Profile Details

Personal Details appear automatically.

Enter the Contact Details such as Address, Pin Code, State/ UT, District, Landline
Number with STD code, and Advocate Name and Address in Local Language.
Click Submit

The message “User Profile Changes has been updated successfully” is displayed.

20
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ingsenies @ O © O © © - W Q-

Case Filing ~ | Vakalat ~ | Pleadings ~ | ePayments ~ | Applications ~ | Portfolio ~

& Profile Details ¥ Verify Mobile/Email O
Personal Details

‘ Litigant Name XMN*XX
- Gender  © Male (O Female (O Other Dateof Birth  10.07.010

XXX =

XHURXNHKMXNXXX

Address Latur State / UT JAMMU AND KASHMIR
XHRHHXXXXX
District Select an Option
PinCode | pin Code Landline No. with STD Code P

(A Vet to be verified by Court) [J 1 wish to appear as Party in Person in my
;: = Case.

Litigant 7@ Litigant i@ T o

Fig: Profile Details — Litigant

o

User Profile changes has been updated successfully !

Fig: User Profile changes has been updated successfully

3.3.2 Verify Mobile Number/ Email
Please refer section 3.2.3 (Profile Forms for Advocates- Verify Mobile Number/
Email) for this form. The form is same for Advocates and Litigants.

3.4  Profile Forms for Party-in-Person Litigant
A litigant may choose to be party-in-person and contest the case on its own.

e In litigant profile details, enter the details and check | wish to appear as Party in
Person for my case checkbox; click Submit. (Refer section 3.3 for litigant profile
details.)

e User Profile updated successfully message is displayed and two additional tabs
appear- Upload Documents and Record Oath.

21
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e Refer section 3.2.3 for Verify Mobile/ Email.
o Refer sections 3.2.4 and 3.2.5 for Upload Documents and Record Oath tabs

respectively.

CETEE | O -

m Y B S Recate Ovts \-/

Litigant Name X XXXXX

Gender & Male  Female ) Other Date of Birth ot of Birt n

XXXXXXXXX Contact Detalle
XOXMIXIXHNNNX Address Fome State / UT Seloct State

XXXXXXX
L pions pone i s =

e e i i oT5 as
B Yot o be vertfiod by Court ¥ 1wishto appear as Party In Person in my Case. °
Litigant "t Lt L e

Fig: Party in Person Litigant Profile Forms
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4. Home Page

Once you log-in into the system, following screen will appear. It shows —
= |atest status of your portfolio through dashboard
= calendar of the current month with cases marked on respective dates
= List of today’s cases.

User may click on any date in the calendar to view case list for the selected date.

cfingsenices ® @ ©6 © © O©6 © IR Y p—

My Partners ~ | Case Filing ~ | Vakalat ~ | Pleadings ~ = ePayments ~ | Applications ~ | Portfolio ~

O
Draft Pleadings Completed Pleadings Draft lAs Completed IAs Objections

Calendar Cases Listed Today - 09-11-2020
0 [Nov v 2020 vl o
—
Su Mo Tu We Th Fr Sa
No Cases

1 2 3 4 5 6 7

8 9 10 1" 12 13 14

15 16 17 18 19 20 21

22 23| @ 24 25 26 27 28

29 30 1 4 5

Fig: Opening Screen

Following menus are available for the user. Detailed description of each menu is available in the
subsequent sections.

Main Menu can be used to
complete court related formal
procedures such as:
« Add /Revoke partners
* File cases

¢ Vakalat
¢ Submit pleadings

Dashboard gives status of your . ST AL

portfolio cases. .

« Draft Pleadings — Number of .

pleadings pending for

Pf’y court fees Click to change the
File IA . language Profile Menu can
Manage Portfolio be used to-

* Update Profile

submission. The pleading can | [0 2 ) D;Q B (] VR i »1»9 1. 9” . .? i m? i TR e () « Logout
(2 vl e A My Partners akalat ~ | Pleadings ~ | epayments = | Applications olio
form. Form level Help
. CDmpleted Pleadings - Draft Pleadings Completed Pleadings Draft 1As Completed IAs Objections
Number of pleadings @ 4 ° 0 @ 1 ° 0 e 0
submitted for existing cases
* Draft IAs — Applications
o Calendar Cases Listed Today - 11-01-2021
pending for fee payment or
authentication. 0 [Jn v 2021 v] o ~—
+ Completed IAs — Number of oM oW ™o R s -
all the 1As filed for existing 7 s 2 w0 3 i 2 o Cases o Help
cases with all the formalities ) I T N N [ State Selection- * Video Tutorials
W n w6 w8 s (2]
completed. e e Enables *FAQ
* Objections — Number of 2 = o aoar o o advocate/litigants B * Manual
objections raised for different 31 12 3 4 s e to select High
cases. Court or State (for
¢ My Cases — Number of cases district court)

in your portfolio; It includes
new cases as well as existing
cases.

Fig: Different Menus in eFiling System
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Considering the user requirements, main menu items are different for Advocates and Litigant as
litigants mostly have facilities for editing and authentications. Overall main menu items are
listed below. Further details are mentioned wherever necessary.

eFiling Services ® o o ® o o

My Partners ~ | Case Filing ~ | Vakalat ¥ | Pleadings ¥ | ePayments ¥ | Applications ~

‘ New Case Filing Use Template Interlocutory Application Filing
Manage Favourite Clients Pleadings Submitted Applications
Video Recording

Add Partners < <
Assign Partners to Case Payment

Accept Partnership

Accept Offer Court Fee Wallet

Revoke Partnership
Print Vakalat

Accept Revocation

My Partners Report Advocate Main Menu

Fig: Main Menu ltems for Advocates

eFiling Services o o ® e (&)

Case Filing ¥ | Vakalat ¥ | Pleadings ¥ | ePayments ¥ | Applications ~

I Offer to Advocate ‘ I Paymgnt ‘

3 <

I Case Edit I Pleadings Application Authentication

| Video Recording
Litigant Main Menu

Fig: Main Menu for Litigant

4.1 Dashboard
Dashboard displays current status of the user’s portfolio. It includes following buttons:
e Draft Pleadings
e Completed Pleadings
e DraftlAs
e Completed IAs
e Objections
e My Cases
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4.1.1 Draft Pleadings
Displays history of all the uploaded pleadings and payment related actions taken for

a case. Service is also provided to submit the pleading to the court, if all the

formalities are complete.

Click the Draft Pleading button to view the list of cases. The list displays status
of all the pleadings activities related to a case. The details include eFiling
number/ case number, Case Title, Upload Pleading, Oath recording, ePayment
and Action.

Click View Document button to view uploaded pleading.

ePayments column lists GRN number for all the completed payments. Select the
appropriate GRN (if applicable) for the document.

Click Submit for submitting the pleading to the court. Submission success
message is displayed along with the eFiling number and the case is removed
from the pleadings submission list.

Note: After submission, the case appears in the completed pleading tab and it is
not available for modifications or additional uploads till verification process is
completed in the court.

Fig: Draft Pleadings
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